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Heard Mr.D.P.BPhalgamant,Ld.Counsel fer the appli-
cant.

A copy of this O0,A. has been served on Mr.U.B.Me
hapatra, Ld,Sr.Standing Counseikt’:j;“ghe Respendents,
The applicant im this O,A, has disclesed that
he has filed an appeal befere the Cempetent Autheori-
ty i.¢, Birecter of Pestal Services, Berhampur Divi-
sien on 13,11,08 but the same appeal has met till

date been dispesed of by that autherity,

Being aggreived he has appreached this Tribumal

in this O,A,

In the appeal the applicant has raised certain
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Notes of the Registry Orders of the Tribunal
Fev Admicien issues regardimg denial ef reasenable op*:tunity te
Copy Sexrvrsf. him im the departmental emquiry. As he hids raised |
4— tgc vital issue which needs te be decided by the
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(—T o JAhenCh Appellate Autherity, it would suffice if @ directien |

"Aissued te the Appellate Authority te dispese eof the
appeal dtdo.13.11,04 filed by the applicant befere
the autherity within a perioed eof 98 days fr_dn the
A e 0” 0-6 @}6'&1 date of receipt of this erder and the Appedlate order;
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actien as directed above,
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